
From,  

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad.

To,
1. All the District & Sessions Judges, Subordinate to the High Court

of Judicature at Allahabad
2. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow.
3. The   Director,   Institute   of   Judicial   Training   &   Research,   U.P.,

Vineet Khand, Gomti Nagar, Lucknow
4. The Chairman, Commercial Tax Tribunal, Lucknow
5. The MemberSecretary, State Legal Services Authority, Lucknow 

No. 165 /Admin. (Services)/2017          Dated: Allahabad: March 21, 2017

Subject:  Regarding    Residential Workshops being organized by National Academy
of Human Resource Development (NAHRD)   .

Sir/ Madam,

I am directed to send herewith a copy of three letters each dated 10.02.2017 of

National   Academy   of   Human   Resource   Development   (NAHRD)  for   circulation

amongst all the Judicial Officers of State of U.P (including officers on deputation) for

sending   their  willingness   alongwith   your   recommendation,  by   return   fax   (0532

2422785) or email (services@allahabadhighcourt.in),  for participating in any of

the following workshops being organized by National Academy of Human Resource

Development (NAHRD):

S.N Name of Workshop Duration of Workshop Place of Workshop

1. Residential  Workshop on Noting &

Drafting

30.05.2017 to 02.06.2017 Mussorie

2. Residential   Workshop   on   Pay

Fixation

31.05.2017 to 03.06.2017 Mussorie

3. Residential Workshop on Prevention

of Sexual Harassment at Workplace

20.06.2017 to 23.06.2017 Ooty, Tamil Nadu

  The willing candidates may notice that there is participation Fee of Rs. 35,000/

plus Service Tax @ 15% per participant on Single Occupancy and Rs. 30,000/  plus

Service Tax @ 15% per participant on Double Occupancy. 

    Yours faithfully,

                   Encls.: As above.
             Sd/

           Joint Registrar (Judicial) (Services)

No.  165 (i)/Admin. (Services)/2017     dated: March  21, 2017
Copy forwarded for information and necessary action to:

1. Sri Dinesh Kumar SinghI, Registrar General, High Court of Judicature at Allahabad.
2. Sri Anil KumarIX, Special Officer (Vigilance), High Court of Judicature at Allahabad.
3. Sri  Vikas  Kunvar  Srivastava,  Senior  Registrar,  High  Court  of   Judicature  at  Allahabad,

Lucknow Bench, Lucknow.
4. Sri Rajiv Sharma, Registrar (Judicial) (Listing), High Court of Judicature at Allahabad.
5. Sri  Rohitash  Singh Gangwar,  Officer  on  Special  Duty   (Judicial)   (Infrastructure),  High

Court of Judicature at Allahabad



6. Sri Mayank Kumar Jain, Registrar (Judicial) (S&A/ Seniority), High Court of Judicature at
Allahabad.

7. Sri   Anoop   Kumar   Goel,   Officer   on   Special   Duty   (Judicial)   (Enquiry),   High   Court   of
Judicature at Allahabad.

8. Sri Sanjay Shanker Pandey, Joint Registrar (Judicial) (Accounts), High Court of Judicature
at Allahabad, Lucknow Bench, Lucknow.

9. Sri   Sanjiv   Kumar,   Officer   on   Special   Duty   (Judicial),   High   Court   of   Judicature   at
Allahabad, Lucknow Bench, Lucknow.

10. Sri Sudhir KumarIII, Registrar (Judicial) (Budget), High Court of Judicature at Allahabad.
11. Sri Jitendra Kumar Singh, Officer on Special Duty (Judicial), High Court of Judicature at

Allahabad.
12. Sri   Irfan  Qamar,   Joint  Registrar   (Judicial)   (Selection  &  Appointment),  High  Court  of

Judicature at Allahabad.
13. Sri Vinod Singh Rawat, Officer on Special Duty (Judicial), High Court of Judicature at

Allahabad.
14. Sri Ravindra Vikram Singh, Officer on Special Duty (Judicial), High Court of Judicature at

Allahabad, Lucknow Bench, Lucknow.
15. Sri Nalin Kant Tyagi, Joint Registrar (Judicial) (Inspection),  High Court of Judicature at

Allahabad.
16. Sri   Adil   Aftab   Ahmad,   Officer   on   Special   Duty   (Judicial)   (Criminal),   High   Court   of

Judicature at Allahabad.
17. Sri Ram Nagina Yadav, Officer on Special Duty (Judicial),  High Court of Judicature at

Allahabad.
18. Sri  Atul   Srivastava,   Joint  Registrar   (Judicial)   (Services),  High  Court   of   Judicature   at

Allahabad.
19. Sri Shesh Mani, Officer on Special Duty (Judicial), High Court of Judicature at Allahabad.
20. Sri   Indra   Deo   Dubey,     Officer   on   Special   Duty   (Judicial)   (Enquiry),   High   Court   of

Judicature at Allahabad.
21. Sri Pradip Singh, Officer on Special Duty (Judicial) (Enquiry), High Court of Judicature at

Allahabad.
22. Sri   Jagdish PrasadIV,  Officer  on Special  Duty  (Judicial),  High Court  of   Judicature  at

Allahabad, Lucknow Bench, Lucknow.
23. Sri Pawan Pratap Singh, Officer on Special Duty (Judicial), High Court of Judicature at

Allahabad.
24. Sri Ajay Kumar TripathiI, Officer on Special Duty (Judicial), High Court of Judicature at

Allahabad,  Lucknow Bench, Lucknow.
25. Km. Rekha Agnihotri,  Joint Registrar (Judicial) (Listing),   High Court of Judicature at

Allahabad, Lucknow Bench, Lucknow.
26. Smt.   Som   Prabha   Mishra,   Joint   Registrar   (Judicial)   (Confidential),   High   Court   of

Judicature at Allahabad.
      

Encls. As above.    Sd/
                            Assistant Registrar (Services)




















